
Present: Ms. Anna Bansal, Advocate for applicant in the matter of Mls Ind- 
Swift Ltd. 

Learned counsel for applicant seeks some mom time for making 

compliance of the earlier directtons. The matter be listed for 09.1 1 201 6 . The 

needful be done at least two days before the next date of hearing. 

(Deepa Krishan) 
Member(Technical) 


